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SHRI YESHWANTRAO CHAVAN
Whatever projections we have made
in our Plan document, if at all they
have to be revised, they will be
revised by us in the Planning Com-
mussion  Therefore, when we have
not done the exercise, how can I give
any opinion about it” But, I can say

that our basic policy remains the
same

SHRI BHOGENDRA JHA But,
they have made out a report

SHRI YESHWANTRAQ CHAVAN
What can I do?

SHRI R S PANDEY (Rajnand-
gaon) When I saw the news item
in the Times of India yesteiday I
was very much agitated I am not
very much concerned about the leak-
age The hon Finance Minister has
correctly replied that investigations
are gomg on and that he will be
mnformed Sir it 1s not 4 question of
leakage If, as a result of the leak-
age, a glorioug picture had come out
wbout the situation in India, we
would not have been exercised very
much about i1t The important and
very pertinent question 1s, the con
tents of the report, which deals with
the food position, the fertiliser posi-
taon, foreign exchange position Five
Year Plans etc that this country has
become bankrupt, i1t has not been
able to become self-relmnt and that
we are a helpless people Individuals
Lke me are agitated over the con-
tents of this report Since the report
1s confidential—it may be true or may
not be true,—it 15 very difficult for
me to put any question. Sir, when
you are gomng to participate in the
meeting 1n Paris some time in April,
you should convey the feelings of the
House that this kind of unchartable
remarks, which damage the pers)-
nality of our sovereign country will
not be tolerated and that people of
India are very much agitated over 1t
If 1t 1s confidential, T can put the
question confidentially and I would
like to have the answer also confiden-
tially

of Visitors

SHRI YESHWANTRAO CHAVAN.
I have no answer to give

MR SPEAKER: Papers to be laid
on the Table

SHRI JYOTIRMOY BOSU: Sir, I
have given notice of an adjournment
motion Out of 168 MLAs in the
Gujarat Assembly, 84 have already
resigned What 1s stopping the Gov-
ernment from dissolving the Legisla-
ture” Apart from giving the adjourn-
ment motion, I have also written to
the Speaker Sir, I would hke to
have your observation Why 1s the
Government sticking to the same
position?

MR SPEAKER You had a discus-
sion on this subject

SHRI JYOTIRMOY BOSU The
Home Mimster was expected to mahe
a statement covering this

MR SPEAKER This matter was
raised in the debate
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RE ALLEGED PREVENTION OF
VISITORS FROM MEETING MEM-
BERS OF PARLIAMENT—contd
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SHRI P. G, MAVALANKAR
(Ahmedabad): A number of visitors,
including students from Ahmedabad
and olher parts of Gujarat, had come
yesterday and quite a number of
them wanted to see a several of us,
Members of Parliament, belonging to
the different parties, including ‘In-
dependents. When those boys and
students wanted ta send slips they
were told that all those Mombers
were absent. Qur complaint is not
that we could not bring them inside
but that we were prevented from
meeting them.

MR. SPEAKER: You may write
to me. I will enquire into it. It is
true that the students who came
were not allowed inside. But one
thing 1s clear, that some students
had some quarrel with the officer at
the Reception, Shri Piloo Mody and
some other friends were there at that

time.

SHRI P G MAVALANKAR: The
students were insulted. They were
1 that all those Membets were not
in the precincts of Parliament. The
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students wented to see us, and, of
ocoursé, they have a right to see us.
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SHRI P. G. MAVALANKAR: They
were tcld that no Member was
present in the House.
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SHRI PILOO MODY: The matter,
ags you know, has been amicably
settled. But when you continue to
persist that no such thing has come
to your notice then it becomes in-
cumbent on us to repeat what
happened. About 40 to 50 slips were
sent to several of us here. All of
them were not delivered to u=  You
said, “You now bring the boys " Some
four of them are sitting there. I will
bring them here and lay them on
the Table of the House.

MR. SPEAKER® Not in the House.
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SHRI PILOO MODY: A com-
plaint has been made. You should
ke note of it and see that it does
not happen again.

MR. SPEAKER:
said that.

SHRI SAMAR GUHA rose—

I have already

MR. SPEAKER: Mr, Samar Guha,
have you sworn that you must get up
every moment on any subject?

ol WWT qF: WEAW WEed, WY
T A A

You told Mr. Vajpayee to write to
you about the incident that took place
yesterday. Earlier also, 1 drew your
attention and wrote to you. ¥nu said
that you would look into the matter.
You have not informed me. Am I
not to ask about that?

SHRI S. M BANERIJEE (Kanpur):
We have to send our papers pefore
10 O' Clock I send my servant wlo
18 staying with me....

SHRI ATAL BIHARI VAJPAYEE:
Comrade,

=Y THo Y¥o AAA : 3IF 4 IEA
qE1- T T | A A A ?

He said, “These are Call Attention
Nctices
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May I request you to fix a day ex-

clusively for Mr. Samar Guha to
speak?

MR. SPEAKER: I think, we will
sit on a Sunday with cnly one Mem-
ber, Mr. Samar Guha.

13.22 hrs.
PAPERS 1.,AID ON THE TABLE

NOTIFICATIONS  UNDER  ALL  INDIA

SErVIcEs AcT, 1951 AND  ANNUAL

GENERAL AyWMINISTRATION REPORT oOF

ANpamMAN AND NICOBAR ADMINITRA-
TION FOR 1972-73

THE MINISTER OF STATE IN
THE MINISTRY OF HOME
AFFAIRS AND IN THE DEPART-
MENT OF PERSONNEL (SHRI RAM
NIWAS MIRDHA): 1 beg to lay on
the Table—

(1) A copy each of the followirg
Notifications (Hindi and English ver-
sions) under sub-section (2) of
section 3 of the All India Services
Act, 1951: —

(i) The Indien Admunistrative
Service (Regulation of Senio-
rity) Amendment Rules, 1973,
published in Notification No.
G.S.R. 195 in Gazette of India
dated the 23rd February,
1874,



